service and presently working as .....&m '?-Q bl A i

Declaration of Assets and Liahilities

Year.. 3*013.. as
T’?ﬁ \D X.. R\XW\Q’Y = son/da)/hter/w e of LQ.J{Q Yc\c\ WS l'Y)@')w

glve hereln below the details of the assets (Immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

45 & T years, belonging to E)'\M"& \/"\D\M/Y\ gaﬁ;}\q Sﬁc—"\*

A, Details of movable assets :
(Assets In joint name indicating the extent of joInt ownership will also have to be
given) - P & : :
Sr. Description Self Spouse . Depen;!_apt-l Dependant-2 | Dependant-2
No. 5 5 Name(S) Name Name Etc. Name
(I) | Cash i 5ok
: 2000\:| 2001} =
(If) | Deposits In : il
Banks, Financlal [\ 2\~ M’"“'\U‘r\h"
Institutions And : : :
Non-Banking | PPF \eeny ™ - Py
Financial _ S
Companies
() | Bends, - :
Debentures and
Shares in - s — o
= —
companles
(lv) | Other financial
institutions,
NSS, Postal . a
Savings, LIC o= . _—
Policies, etc
(v) | Motor Vehicles |V
- --|(detalls of H 6’\!\% _ :
make, etc.) Sue = = - e
: \Q .
(V) | Jewellery (give (ol d~\p '
- | details of ) 14-1prsrns
welght and N YWen — % E - o
value) hres. "90_ ; :
(vIl) | Other assets, .
- such as values : i iy :
of claims / ) oo T
Interests

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companles and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the Incomé of the .

employee.




- B, Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will

also have to be indlcated]

sr. Description
No.

Self

Dependant-1

Spouse
Name

Name(S)

Dependant-2

Dependant-3

Name Etc. Name

(1) | Agrleultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value

(il) | Non-Agricultural Land

- Locatlon(s)

- Survey number(s)
- Extent (Total
measurement)

-Current market value

(lir) | Bulldings (Commerclal

and resldential)
Location(s)

.| = Survey' /door
number(s)

- Extent (Total
measurement)

- Current market
value

(iv) | Houses / Apartments,

etc.

-| - Location(s) .

- Survey /door
number(s) -

- Extent (Total
measurement)

- Current market
value

(v) | Others (such as
interest in property)

(2)

Institutions-and government dues:-
[Note “Plel-ase give separate detalls for each item)

I glve herein below the detaHs of my Habllltles / overdues to- public ﬂnanclal

“Sr, bexrlptlon
No. 4

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Amount outstanding as
on N0\ R

(1) Loans from Banks

TRTRYM Dok

Ri\o opoaa%

(I1) Loans from financlal
institutions -

P ox?fM

—

(i) Government Dues:
(a) dues to departments
dealing with government
gccommodation

(b) dues to departments
deallng with supply of

water
(c) dues to departments

dealing with supply of
electricity

Pe,m o) Loy

SR




L(d) dues to departments- f
dealing with telephones

transport (Including L

alrcraft and hellcopters)

(f) Other dues, if any I ) l P
(b) () Income Tax Including

surcharge [Also Indicate qu 0_

the assessment year upto ™.

Wwhich Income Tax Return ~ BPKBE\Ar S

filed, Glve also Permanent
Account Number (PAN)]
(I) Wealth Tax [Also )
Indlcate the assessment .

year upto which Wealth s
Tax return filed.]

(iil) Sales Tax [Only In !

(e) dues to departments
deallng with government - S

case of proprletary
business]

. GPF/CPF/PRAN No.

(Iv) Property Tax |

C. Personal Detail

| Pve\BLA- VI

Gender e MR

Date of Birth B “ !5 ]‘\ ]o f \ IQ\ ]‘:})31 (bD}MWVWYJ

! i |
Class/Group : E (A/B/C)

s " [Ba e cakya ]

(Full Name e.g. B.A.S.-Blhar Adminlistrative Service,
B.S.S.- Blhar Secretariat Service etc,)
Home District . 8 L MCHJ\ n 4L " i )

I hereby deciare that the.above details are true to the best of my
knowledge and belief, ‘ :

'Signa‘tl.;re % CV}I}.f)?“‘{

Name of Employee: rﬁ'ﬂ\\‘BKK\W‘S\O\'}-

Pia-ce."...g.‘?;\ ...... = A Desfgnation:.,.%%M...ﬁﬁ%\{\d\.m
Date:..\ﬂ.‘.@?ﬁ. PEF ] : Dep’ar;_;j;_ent:.P).’\hE’:.’I.‘...\[&_ﬁ”\%-gﬂb \Q- p\f’)}nq

Note:  Please sign each page of the 'délciafation. Asset -declaration form
: must be in A4 size white paper with computer typed (single side)

in prescribed format.




